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In the Central Administrative Trlbunal
Calcutta Bench

MA Ne.l128 of 1907
OA Ne.320 ef 1997
Present : Hen'ble Mr. D. Pﬁrkayastha,'JUdicial Member

Surendra Presad
A" Sle

C‘ P. w' D.
Fer the Applicant : Ms. Ku Banerjee, 1d, Advecate
For the Respendents: Mr, M.S, Banerjee, Ld. Advecate

Date of Order : 6=~8-97

ORBER

When the case is t aken up for settling the liét fer hearing, -
Id, Advecate Ns. Banerjee for the applicant prays fer time., But it
appears that the Registry has cemmitted mistake by not sending the
notice te the applicant as ordered on 27.3.98. But }t is found that
the erder has been sent te the Advecate Nr. RiK, Dey whe already made
s statement on 27.3.98 that he wanted te retire fram this case. Se

gSB direct the Registry te send a fresh netic-2 te the aggvigggzgjﬁe
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( D, Purkayastha )
Member (J)

. engage lawyel ) if he desires te do se,



